207

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH. AT NEW DELHI

ORIGINAL APPLICATION NO. 1198 OF 2024
IN THE MATTER OF:
_PEOPLES RIGHTS AND SOCIAL RESEARCH CENTRE

(PRASAR) & ORS. ...APPLICANTS
VERSUS

UNION OF INDIA & ORS ...RESPONDENTS
INDEX

S.NO. PARTICULARS PAGE NO.

1. |REPLY ON BEHALF OF RESPONDENT NO.5 LE.
STATE OF RAJSATHAN ALONG WITH 1-11
AFFIDAVIT.

2. ANNEXURE A-1:

LETTER TO LABOUR DEPARTMENT FOR LEGAL
SUPPORT TO PNEUMOCONIOSIS — AFFTECTED
PERSONS

12

3. ANNEXURE A-2:

LETTER TO MINES, INDUSTRY & LABOUR
DEPARTMENTS TO REGISTER SILICOSIS-
PRONE  ESTABLISHMENT &  ENFORCE
PREVENTION MEASURES.

13-19

4. ANNEXURE A-3:

A COPY OF THE ACTION TAKEN REPORT
RELATED TO HEALTH MEASURES TAKEN BY
THE GOVERNMENT.

20




208

ANNEXURE A-4:

COPY OF REPORT DEPICTING THE AWARNESS
AND TRAINING PROGRAMMES ORGANISED BY
THE STATE GOVERNMENT.

21-25

ANNEXURE A-5:

COPY OF EVALUATION REPORT OF BENEFITS
PAYABLE UNDER RAJASTHAN SILICOSIS
POLICY, 2019 FOR SOCIAL AUDIT PREPARED
BY THE DEPARTMENT.

26-36

ANNEXURE A-6:
COPY OF THE TEMPLATE SHOWING
RESPONSIBILITES OF THE  RESPECTIVE
DEPARTMENTS FOR IMPLEMENTATION OF THE
POLICY BY THE DIRECTORATE OF ESPECIALLY
ABLED PERSON.

37-38

ANNEXURE A-7:

COPY OF MINUTES OF THE MEETING OF THE
STANDING COMMITTEE HELD ON 28 JANUARY,
2026 UNDER THE CHAIRMANSHIP OF THE
CHIEF SECRETARY REVIEWING
IMPLEMENTATION OF THE POLICY

39-42

10.

ANNEXURE A-8:

COPY OF GUIDELINES REGARDING
CONSTITUTION AND OPERATION OF THE
“PNEUMOCONIOSIS FUND” UNDER THE
DIRECTORATE OF ESPECIALLY ABLED

43-53




209

PERSONS, DETAILING ITS FUNDING SOURCES
AND SUPREVISION BY THE STEERING
COMMITTEE CHAIRED BY THE CHIEF
SECRETARY, RAJASTHAN.

FILED BY: -

SZ A

SHIV MANGAL SHARMA AND SAURABH RAJPAL
COUNSEL FOR THE RESPONDENT NO.5
D-291 2" FLOOR DEFENCE COLONY NEW DELHI

NEW DELHI
DATE:21.05.2026



210

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 1198 OF 2024

IN THE MATTER OF:

PEOPLES RIGHTS AND SOCIAL RESEARCH CENTRE
(PRASAR) & ORS. ...APPLICANTS

VERSUS

UNION OF INDIA & ORS
...RESPONDENTS

REPORT ON BEHALF OF RESPONDENT NO. 5 — STATE
OF RAJASTHAN

MOST RESPECTFULLY SHOWETH:
1. That the present Reply is being filed on behalf of

Respondent No. 5 (State of Rajasthan), in compliance with
the order dated 10.10.2025 passed by this Hon’ble
Tribunal in the above-captioned Original Application.
PRELIMINARY SUBMISSIONS
2. At the outset, it is respectfully submitted that the present

Original Application pertains to the serious health hazard
faced by mine workers on account of prolonged exposure
to silica dust leading to silicosis, which is an incurable
occupational lung disease, and is being dealt with pursuant
to directions of the Hon’ble Supreme Court. The issue
concerns enforcement of statutory safeguards under the
Mines Act, 1952, the Mines Rules, 1955, the Metalliferous
Mines Regulations, 1961, the Rajasthan Minor Mineral

Concession Rules, 2017 and the Environment (Protection)
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Act, 1986, so as to ensure preventive, protective and

rehabilitative measures for mine workers.

. It is submitted that the issue of silicosis in the State of

Rajasthan has been under continuous judicial
consideration. The matter initially arose before the
Hon’ble High Court of Rajasthan in D.B. Civil Writ
Petition (PIL) No. 9267/2015, WhiCh was subsequently
transferred to the Hon’ble Supreme Court and decided in
People’s Rights and Social Research Centre (PRASAR)
& Ors. v. Union of India & Ors. [(2024) 8 SCC 99],
wherein the Hon’ble Supreme Court, while recognizing the
environmental and occupational dimensions of silicosis-
prone industries, transferred the said cause to this Hon’ble
Tribunal for monitoring the measures taken by the States

and registered as Original Application No. 1198 of 2024

. It is further submitted that the present Original Application

No. 1198 of 2024 was thereafter clubbed with Original
Application No. 504 of 2025, as both matters involve

similar issues concerning the said disease (silicosis).

. It is germane to mention that the Answering Respondent

has not only acknowledged the gravity of the problem but
has taken sustained, multi-departmental measures over the
years for prevention, detection, compensation and
rehabilitation of  silicosis-affected  workers.  The .
Department of Mines & Geology has been actively
coordinating with the Directorate General of Mines Safety
(DGMS), Labour Department, Medical & Health
Department, Rajasthan State Pollution Control Board and
District Administrations for effective implementation of

statutory mandates.
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STEPS TAKEN BY THE STATE OF RAJASTHAN

I. RELIEF AND REHABILITATION TO PERSONS
AFFECTED WITH PNEUMOCONIOSIS
It is respectfully submitted that the State Government has
instituted a comprehensive rehabilitation framework for
persons afflicted with Pneunﬁoconiosis and their families.
Under the policy, a one-time Rehabilitation Assistance of
%3,00,000/- is granted to the affected person, and in the
event of death, %2,00,000/- is provided to the legal
heir/nominee along with Funeral Assistance of ¥10,000/-
where not availed from any other source. Pneumoconiosis
Pension, equivalent to that provided to persons with
disabilities, is sanctioned irrespective of income criteria.
Further, widow pension to the spouse and benefits under
the Palanhar Scheme for family sustenance are extended
without income limitations. All affected workers and their
family members are extended benefits under State
Government welfare schemes at par with ASTHA Card
holders, and necessary procedures have been initiated and
implemented for their inclusion in BPL and NFSA lists.
The Rajasthan Skill and Livelihood Development
Corporation has been entrusted with formulating and
implementing skill development programmes for affected
workers and their families. It is clarified that the monetary
and other assistance provided under this policy is in the
nature of Rehabilitation Assistance/Ex Gratia payment and

does not in any manner prejudice the statutory right of the

N
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affected worker or his legal heirs to seek compensation
from the employer under applicable laws.

A copy of the Letter sent to Labbur Department for
necessary action at their end regarding legal support to
pneumoconiosis affected persons is annexed herewith as

ANNEXURE A-1.

REGULATION FOR PREVENTION OF
PNEUMOCONIOSIS

The State Government took action to register all mines,
industries and other establishments with dust hazards and
potential to cause pneumoconiosis and will notify them as
hazardous industry and bring them under appropriate
regulatory framework irrespective of the number of
employees. The State Government directed all employers
to implement appropriate engineering dust control
measures and preventive mechanisms as prescribed under
the relevant statutes. It further mandated every mine,
industry, or establishment where workers are exposed to
dust and are at risk of developing Pneumoconiosis to
formulate and effectively implement a comprehensive
Personal Protective Equipment (PPE) programme.
Additionally, the State shall prohibit the manufacture, use,
and procurement of tools and equipment lacking adequate
dust suppression systems, while incentivising small-scale
industries to adopt and manufacture cutting, grinding, and
carving equipment integrated with in-built dust control
technologies |

A copy of the Letters sent to Mines, Industry and Labour

departments to register all silicosis prone establishments
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and implementation. of enforcement of measures for
prevention and control of pneumoconiosis is annexed

herewith as ANNEXURE A-2.

III.  MEDICAL ' SURVEILLANCE AND
STRENGTHENING OF DIAGNOSTIC
MECHANISM

It is submitted that the State has adopted a comprehensive
medical surveillance mechanism in coordination with the
Medical & Health Department. Pneumoconiosis Boards
have been established in Government Medical Colleges for
standardized diagnosis of silicosis. Medical officers have
been trained in occupational health and in the use of the
ILO Classification of Chest = Radiographs for
Pneumoconiosis, thereby ensuring scientific and uniform
diagnostic standards. Suspected cases are referred through
district-level mechanisms and certified cases are entered
into the State’s dedicated portal for further action.

A copy of the Action Taken Report related to the health
measures taken by the Government is annexed herewith as
ANNEXURE A-3.

A copy of the report depictirig the awareness and training

programmes organised by State Government is annexed

herewith as ANNEXURE A-4 |
IV.STATE-LEVEL POLICY IMPLEMENTATION AND

ACCOUNTABILITY MEASURES

The State has undertaken several key measures to

operationalise the policy framework. A National
Implementation Committee has been constituted to prepare
the draft implementation document, while the Department

of Evaluation has prepared an evaluation report, annexed
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as Annexure—5, to inform policy formulation.
Compliance with the Right to Information Act, 2005 has
been mandated for public disclosure of implementation-
related information. An annual social audit, following the
Auditing Standards of Social Audit laid down by the
Office of the Auditor General of Rastafari, has been
institutionalised, to be facilitated by an independent body.
Regular dialogue platforms—Samavadi—have been
organised by the nodal agency to foster interface between
implementing officials and stakeholders, supplemented by
regular meetings and discussions conducted by the
Directorate of Special Advisers.

A copy of the evaluation report of benefits payable under
Rajasthan Silicosis Policy, 2019 for social audit prepared
by the department is annexed herewith as ANNEXURE

A-S.

. IMPLEMENTATION OF PNEUMOCONIOSIS

POLICY AND DISBURSEMENT OF FINANCIAL
ASSISTANCE

The State of Rajasthan has launched the Policy on
Pneumoconiosis on 03.10.2019 for providing measures
relating to detection, prevention, control and rehabilitation
of persons affected by pneumoconiosis, including silicosis.
Upon certification of silicosis, affecfed workers and, in
case of death, their dependents are extended financial
assistance in accordance with the notified policy.
Substantial financial assistance has been disbursed by the
State Government towards rehabilitation and compensation
of affected persons, reflecting the commitment of the State

towards ensuring social security and welfare of mine
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workers. Pursuant to the said policy the regular
monitoring, check-ups and Abtion Taken Reports are being
called among the officials to curb the cause as being
monitored by this Hon’ble Tribunal.

A copy of the template showing responsibilities of the
respective departments for implementation of the Policy by
the Directorate of specially Abled Persons is annexed
herewith as ANNEXURE A-6. |

A copy of minutes of the meeting of the Standing

Committee held on 28th January, 2026 under the
Chairmanship of the Chief Secretary reviewing
implementation of the Policy is annexed herewith as
ANNEXURE A-7.

VL PNEUMOCONIOSIS FUND
The State Government has established a dedicated

“Pneumoconiosis ~ Fund” to  ensure  effective
implementation of the Policy and coordinated execution of
all related activities. The Fund is operated by the
designated Administrative/Nodal Department under the
overall supervision of the Steering Committee chaired by
the Chief Secretary, Rajasthan. Contributions to the Fund
are received in bulk from the District Mineral Foundation
Trusts (DMFT), the Building and Other Construction
Workers (BOCW) Welfare Fund, the State Budget, and
Corporate Social Responsibility (CSR) sources, and are
utilised through the Treasury or P.D. account for
undertaking various welfare, relief, and rehabilitation
measures. Other concerned departments discharge their

respective mandates either through their own budgetary
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provisions or with support from the Pneumoconiosis Fund,
ensuring structured and accountable implementation.
A copy of the guidelines regarding constitution and
operation of the “Pneumoconiosis. Fund” under the
Directorate of Specially Abled Persons, detailing its
funding sources and supervision by the Steering
Committee chaired by the Chief Secretary, Rajasthan is
annexed herewith as ANNEXURE A-8.

VIIL. ACHIEVEMENTS UNDER THE POLICY (AS
ON 31.01.2026)

S. | PARTICULARS ACHIEVEMENT
NO. S
1. | Number of Persons| = 1,18,603
Registered on Portal for
Screening
2. [Number _of Pemsons|  1,09.221

Screened for Silicosis

3. | Number of  persons 6,513
certified for Silicosis

4. | Number of Silicosis 9,460

beneficiaries paid relief
including death cases from
old and new silicosis

portals.

5. | The total amount of felief Rs. 696.0 Crores

paid

6. | Number of  Silicosis 25,254
Pensioners.

7. | Number of  children 18,727

beneficiaries of Silicosis
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Palanhaar Scheme.

8. | Number of NFSA beneficiary | 38,000 (approx.)

families of Silicosis.

CONCLUSION AND UNDERTAKING

6. In view of the above, it is respectfully submitted that
Respondent No. 5 — State of Rajasthan — has taken continuous
and concrete steps to enforce statutory safeguards, prevent
exposure to silica dust, ensure lawful mining operations, and
coordinate with concerned departments for detection and
rehabilitation of silicosis-affected workers. The matter is
already under monitoring pursuant to the judgment of the
Hon’ble Supreme Court and orders of this Hon’ble Tribunal,
and the Answering Respondent remains committed to full
compliance with all directions issued from time to time.

7 That the Answering Respondent craves leave of this Hon’ble
Tribunal to place on record any further report, affidavit or
document, if so required, in compliance with future

directions.

FILED BY:

SZ A
(SHIV MANGAL SHARMA) & (SAURABH RAJPAL)
(ADVOCATE FOR RESPONDENT NO. 5
STATE OF RAJASTHAN)
OFFICE:-D-291, 2ND 3 RD FLOOR,
DEFENCE COLONY
NEW DELHI-110024

MOB: -99717 92885
E-MAIL: -advocatesaurabhraipal@gmail.com

PLACE: NEW DELHI
DATE: __.03.2026
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, AT NEW DELHI
ORIGINAL APPLICATION NO.1198 OF 2024

IN THE MATTER OF
PEOPLES RIGHTS AND SOCIAL RESEARCH CENTRE (PRASAR) &
ORS. ...APPLICANTS
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
AFFIDAVIT

I, Mr. Vijay Sharma S/o Lt Sh. Krishna Kumar Sharma, aged about 52 years, at
present working as Sr. Environmental Engineer, Rajasthan State Pollution Control
Board Headquarters, Jaipur, and Officer In Charge for the Respondent No.5 i.e.,
State of Rajasthan Through Chief Secretary solernhly swear and affirm on as

under:-

1. That I am the Officer in Charge (OIC) in the above captioned matter for the
State of Rajasthan Through Chief Secretary (Respondent No. 5). I am well

conversant with the facts and circumstances of the case.

2. 1 state that I have read and understood the contents of the accompanying
Reply which has been drafted by my counsel under my instructions and the
same has been explained to me. I say that the contents of the same are true

and correct to the best of my knowledge and belief.

3. That the submissions made therein are believed to be true and nothing

material has been concealed there from.
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4. 1 say that Annexure in the instant Reply is the true and correct copy, true and

typed copy and true and translated copy of the original.

I, the Deponent above named do hereby solemnly affirm that contents of
Paragraphs no.l to 4of the foregoing Affidavit are true and correct to the
best of my knowledge and belief. No part of it is false and nothing material

has been concealed there from.

Verified at on this day of ,2026.

G

DEPONENT

o
aftss afaRer AfAEd




Lo - (re2 12

frierea ey dvaer
i = v st A ANNEXURE A-1
ot 3/1 ¢ Ry Ao v, owed vied @ 99 wmgy

fiyg- Rfea d & Iam @ GRd @
fRaem R & @ <&y §|

AEey,
SR favarTa e e R S @ mivar
F R AT ox AT & B ARe @ TEan 8 AR
&% §9 B wiew a2 W ¥ Rfvefee 9 TU9 g sraH 9
FERE R YRET AOLTS! B FPET P A WY § Qe g
(Health Safety) ¥ gfic & Prvgor fsar o1 sawa® €| ¥€ wag ¥ g
R | e, FreErT 1§ dtaed R g e @ v A e I9es
- w9 ¥ Fime 53 W @ eREE ¥ wWed 1@ R geE faE @
TE ¥ e Sl S IS ¢ |

TS I BEAN gy IRfTE, 1923 & swnfa A
fiferet o wewrae=a @@ ifA@mE ompensable) AT B, 3 THD
G 7 Jae el ot FHart afg sfRfam, 1923 @ e ol
e =rifa 21 s 5% Bwm & afiff srgael = 59 W@ 3

L\’(‘M\ PR far ST qur st vd PRt F RiftreiRne @ ofty Srrewar
a1 fvar o smavae @ R Rt § e 5o w1 99 @
i Gfeal o g G # fRa o Ba w91
o
L |
AARRS
Q w.mw
o . i : e :
T e e
57 94 SRET arges &,
AT, TR

330, A T - vws( )RR /AR /2020 /-1 / 2 g udY
IR RTE : 05) 01) 9013



13
ANNEXURE A-2

Aparna Arora, IAs,

Additional Chief Secretary :

to Government Government of Rajasthan
Social Justice & Empowerment Department

DO. No.F.8(11)(1)SILICOSIS/DSAP/2022-00302/20809
Jaipur, Dated: 18.11.2025

As you are aware that Directorate of Specially Abled Persons, Social Justice and
Environment, is the nodal department for implementation of Rajasthan Prneumoconiosis
Policy-2019, which aims at prevention, early detection, and rehabilitation of persons
affected with silicosis and other occupational pneumoconiosis. The Directorate
implements a comprehensive system through Rajsilicosis Portal for certification of
silicosis and disbursement of rehabilitation assistance to silicosis affected persons. Since
implementation of Rajasthan Pneumoconiosis Policy 2019, a total of 19,941 including
7174 cases of deaths due to silicosis have been given rehabilitation assistance of Rs 593.11

Crores. Majority of these cases of silicosis are from the sand stone mines.

Silicosis is a highly disabling and invariably fatal but totally preventable
occupational lung disease with adoption of dust control measures. You would agree that
in view of the large number of silicosis cases detected in sandstone mining areas, there is
urgent need to implement silicosis prevention measures in mines with particular reference
to sand stone mines including adoption of safer technologies such as wire saw cutting,

prevention dry drilling, use of personal protective measure, etc.

The directorate has been coordinating silicosis prevention measure in mines,
particularly in relation to sandstone mines operating in the State. In this connection, you

are kindly requested to:

1. Issue suitable directions to all leaseholders and mine operators to ensure strict
compliance with dust suppression, use of personal protective equipment (PPE),
periodic health check-ups of workers, and adherence to the occupational health

standards as prescribed under the Policy.

2. Issue suitable directions to all mine operators to discourage employing persons
affected with silicosis and who have been given rehabilitation assistance under
Rajasthan Pneumoconiosis Policy, in dusty operations where their disease is likely

to be aggravated.

Room 1108, Main Building, Government Secretariat, Jaipur, Rajasthan — 302 005

Office : 0141-2227795 e-Mail : ps-sje@rajasthan.gov.in

RajKaj Ref No.:
18901448
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3. Issue suitable directions to concerned officials to provide year-wise list of cases
certified for silicosis in mines and rehabilitation assistance disbursed by Mines

Department under silicosis relief schemes

4. Provide an updated district-wise list of active sandstone mines, including
details of lessees and employment strength, to the Directorate of Specially Abled

Persons, for further necessary action as per the provisions of the Policy.

Your cooperation in implementing preventive and welfare measures under
the Rajasthan Pneumoconiosis Policy—2019 will go a long way in protecting the

health and livelihoods of mine workers.

Yours sincerely,

Apa rna Digitally signed

by Aparna Arora
Date: 2025.11.18

Arora 13:50:16 +05'30"

(Aparna Arora)

Shri T. Ravikanth, IAS

Principal Secretary to Government
Mines and Petroleum Department,
Government of Rajasthan.

RajKaj Ref No.:
18901448
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Aparna Arora, IAS,

Additional Chief Secretary :

to Government Government of Rajasthan
Social Justice & Empowerment Department

DO. No.F.8(11)(1)SILICOSIS/DSAP/2022-00302/20810
Jaipur, Dated: 18.11.2025

As you are aware that Directorate of Specially Abled Persons, Social Justice and
Environment, is the nodal department for implementation of Rajasthan Pneumoconiosis
Policy-2019, which aims at prevention, early detection, and rehabilitation of persons
affected with silicosis and other occupational pneumoconiosis. The Directorate
implements a comprehensive system through Rajsilicosis Portal for certification of
silicosis and disbursement of rehabilitation assistance to silicosis affected persons. Since
implementation of Rajasthan Pneumoconiosis Policy 2019, a total of 19,941 including
7174 cases of deaths due to silicosis have been given rehabilitation assistance of Rs 593.11
Crores. A significant number of these cases of silicosis are from sand stone carving, stone

crushing, quartz grinding and other silicosis prone industries.

Silicosis is a highly disabling and invariably fatal but totally preventable
occupational lung disease with adoption of dust control measures. You would agree that
in view of the large number of silicosis cases detected in Rajasthan, there is urgent need
to implement silicosis prevention measures including adoption of safer technologies, dust

control measures, use of personal protective measure, etc.

The directorate has been coordinating silicosis prevention measures in silicosis
prone industries, particularly in relation to sandstone carving, crushing, quartz grinding,
sand manufacturing, etc operating in the State. In this connection, you are kindly requested

to:

1. Issue suitable directions to all operators of silicosis prone industries to ensure
strict compliance with dust suppression and control measures, use of personal
protective equipment (PPE), periodic health check-ups of workers, and adherence

to the occupational health standards as prescribed under the Policy.

2. Issue suitable directions to all silicosis prone industry operators to discourage
employing persons affected with silicosis and who have been given rehabilitation
assistance under Rajasthan Pneumoconiosis Policy, in dusty operations where

their disease is likely to be aggravated.

Room 1108, Main Building, Government Secretariat, Jaipur, Rajasthan — 302 005

Office : 0141-2227795 e-Mail : ps-sje@rajasthan.gov.in

RajKaj Ref No.:
18901455
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3. Provide an updated district-wise list of silicosis prone industrial units,
including details of operators and employment strength, to the Directorate of
Specially Abled Persons, for further necessary action as per the provisions of the

Policy.

Your cooperation in implementing silicosis prevention measures under the
Rajasthan Pneumoconiosis Policy—2019 will go a long way in protecting the health

and livelihoods of workers employed in these industrial units.

Yours sincerely,

Apa rna Digitally signed

by Aparna Arora
Date: 2025.11.18

Arora sz 10530

(Aparna Arora)

Shri Alok Gupta, IAS

Principal Secretary to Government
Industries Department,
Government of Rajasthan.

RajKaj Ref No.:
18901455
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ANNEXURE A-6

Template for Prevention and control of Pnuemoconiosis (Silicosis)

S. Subject Reference Action by | Achievement/Remarks

N (Policy/Acts)

1. | Register all mines 8.5.1 of DMG /
/industries and other Policy CIF & B
establishments with dust
hazards.

2. | Prohibit manufacture, use | 8.6.1 of Dept. of
and procurement of tools | Policy Industry
and equipment without
proper dust suppression
system.

3. | Employers to ensure all 8.6.2 of Employers
appropriate engineering Policy / CIF & B
dust control measures as
per statute.

4. | Direction to formulate and | 8.6.3 of DGMS/
implement appropriate Policy DMG /
and effective Personal CIF & B
Protective Equipments
programme in
mines/industries/
establishments.

5. | Training of medical 8.7.1 &8.7.2 | Medical
officers in Occupational of Policy Education
Health & ILO Dept.
Classification.

6. | Workshop on 8.7.3 of DSAP &
Pneumoconiosis for stake | policy Health
holders. Dept.

7. | Awareness Programmes 8.7.4 of DGMS /
for workers and public on | Policy DMG /
Pneumoconiosis. CIF & B/

Dept. of
Industry

8. | Setting up of model units | 8.7.5 of Dept. of
for stone carving in Policy Industry/
selected districts Labour

Dept.

9. | Facilitation of registration | BOCW Act | Labour

of all workers in stone & Rules Dept.

carving units by BOCW
board other than factories
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for registration of persons
employed in mines for the
purpose of verification
and disbursement of relief
under the policy

10. | Medical examination of Mines / DGMS /
all workers in mines and Factory / DMG /
Industries with dust BOCW, CIF & B
hazards. Acts.

11. | Enforcement of various Mines / DGMS/
Labour laws and Factory / DMG/
availability of BOCW, CIF& B/
registers/records. Acts. Labour

Dept.

12. | Implementation and Mines / DGMS/
enforcement of welfare Factory / CIF & B
provisions. BOCW,

Acts.

13. | Incorporation of wet MMDR Act | DMG
drilling in mining lease
agreement.

14. | Mandatory registration of Dept. of
all industries and Industry /
establishments with dust CIF & B
hazards before electricity
connection.

15. | Penal action against mines DGMS /
/ industries and DMG/
establishments for CIF & B
violating rules and
provisions of Policy.

16. | Exhibition of Act & DGMS /
Rules, IEC material at DMG /
workplace relating of dust CIF & B
hazards.

17. | Coordination with various DSAP
departments / NGOs
/Labour unions /

Employer Organizations.
18. | To develop mechanism DMG

DMG : Department of Mines and Geology.
CIF & B : Chief Inspector of Factories and Boilers.
DGMS : Director General of Mines Safety.

DSAP : Directorate of Specially Abled Persons.
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